
HARYANA GOVERNMENT  

FOREST AND WILDLIFE DEPARTMENT 

Notification The 27th May, 2019 
 

 

No. 1107-Ft.-4-2019/ 7334.— In exercise of the powers conferred by section 3f›C of the 

Wildlife (Protection) Act, 1972 (Central Act 53 of 1972), the Governor of Haryana, hereby 

declares the area specified below as Community Reserve namely the Guru Gorakhnath 

Community Reserve for the purpose of protecting fauna, flora and traditional or cultural 

conservation values and practices: - 

SPECIFICATION 

Guru Gorakhnath Community Reserve 

 

District Tehsil Name 
of 
area 

Village 

and 

hadbast 

Number 

Area 
in 
Acres 

Rectangle 
Number 

Boundary 

Fatehabad Fatehabad Panchayat 

Land 

Kajalheri 

Khewat 

Number 
200 

63 
Kanal 

02 
Marla 

146 East: Kishangarh        
and Sidhmukh Canal 

 
North: Panchayat Land 

   Khasra 
Number 

146 

  
 

West: Kajalheri to 

Khajuri Jati Link road 

      
South: Shree 

Gorakhnath Dhuna 

Temple 

 
 

 

       S.N. ROY 
       Additional Chief Secretary to Govt. Haryana,   

       Forest & Wildlife Department 
 

 

 

 


